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‘MR, . The result* of the
division is: Ayes 111, Noes 34.

The motion was adopted.

sfim VESHWANTRAO CHAVAN:
1 introducei the Bill.

—

12.40 hrs.

; ES
TATEMENT RE. CENTRAL EXCIS
iND SALT (AMENDMENT) ORDI-
NANCE

E
THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN):

o
gnnmf:y the Ceniral Excises and Salt
(Amendment) Ordinance, 1973, as re-
quired under rule 71(1) of the Rules of
Procedure and Conduct of Business in
Lok Sabha.

124012 hars.

MATTERS UNDER RULE 377

(i) PRESS REPORTS ABOUT SALARY, Alr-
LOWANCES ETC. OF MEMBERS OF PARLIA-
MENT

MR, SPEAKER: Shri Shyamnandan
Mishra to raise a matter under Rule
3711.

. SHRI SHYAMNANDAN MISHRA
(Begusarai): Sir, it is with great re-
tuctance but with a sense of duty that
1 have to refer to a news-item circula-
ted by a news agency regarding the
uhry ulowancas md amenities en-

been exazgerated very much and we
fing that this is a gross misrepresenta-
tion of the factual position as it obtains
today

The newspaper report says that the
salary, allowances and amenitiegs of a
Member of Parliament amount to no
less than Rs. 5000 per month. The
position seems to be completely in-
correct. It could be claimed that the
Members of Parliament in India
receive probably the lowest so [ar as
the salary, allowance and amenities
are concerned and, particularly if you
congider the price rise which has taken
place to the exlent of 22 to 23 per cent,
their economic plight seems to be ex-
tremely miserable. There is no doubt
about it.

As salary, a Member of Parliament
gets only Rs. 500 a month. It has been
claimed in the news-item that we are
almost on par with a Member of
British Parliament 'who gets 3,250
pounds a year. The comparison is
totally wrong. Even if you take into
account the total daily allowance ihat
a Member of Parliament gets Aduring
the course of a year, the amount that
he gets per month would not exceed
Rs. 1000 to Rs. 1200 per month. This
is an amount which is earned even by

a Section Officer in the Government of

SHRI BHAGWAT JHA AZAD:
(Bhagalpur): The Parliament sits for
not more than six months in a year.
Therefore, this daily allowance of
Rs. 1500 per month becomeg Rs. 750
per month. So, Rs. 750 plus the salary

of Rs. 500 come to Rs. 1250 per month,
Not more than that.

SHRI SHYAMNANDAN MISHRA:
If the account is taken of the expenses
that a Member of Parlizment has to
incur, that is, on his transpoft to fulil

his official engagements angd even .
cells which are so neem ﬁ

’th‘l Tarkeshwar Pandey also recorded his vote for AYES,
. {Introduced with the recommenda tion of the President.



